Central Administrative Tribunal
Principal Bench

OA No.1814/2018

New Delhi, this the 11*" day of March, 2019

Hon’ble Sh. Justice L. Narasimha Reddy, Chairman
Hon’ble Sh. Mohd. Jamshed, Member (A)

Shri Kant, Aged about 27 years

S/o Sh. Shyam Lal

R/o Village Vidhya Nagar

Post-Jogiya

Hathras, Uttar Pradesh

Pin Code-204101. ...Applicant

(By Advocates: Shri Kamal Kant Chabbra and Shri
Pradeep Kumar Arya)

Versus

1. Staff Selection Commission
Northern Region
Block No.12, CGO, Complex
New Delhi.
Through its Regional Director.

2. Union of India through
Department of Personnel & Training
Staff Selection Commission
Northern Region, Block No.12, CGO Complex

New Delhi through
its Under Secretary ...Respondents

(By Advocate: Shri Gyanendra Singh)
ORDER (ORAL)
Justice L. Narasimha Reddy:-

The applicant responded to the Notification issued

by the SSC for appointment to the post of Junior



OA No.1814 /2018

Engineer(Civil). Through a communication dated
07.02.2018 he was informed that he has not been
selected for that post. This OA is filed challenging that
communication. A direction is also sought to the
respondents to consider his case and to recommend
him as a successful candidate, for appointment to the
post of Junior Engineer in view of the marks obtained

by him in the examination conducted for that purpose.

2. The OA has undergone several adjournments.
Today, the learned counsel for the respondents has
placed before us, a copy of order dated 27.12.2018
passed by the respondents wherein it was stated that
the result of the examination has been revised and that
the applicant has been declared as successful. Steps
were also taken in the direction for appointing him to

the post of Junior Engineer.

3. With this, his grievance stands redressed and
nothing remains to be decided in the OA. It is,
therefore, dismissed as infructuous. There shall be no

order as to costs.

(Mohd. Jamshed) (Justice L. Narasimha Reddy)
Member(A) Chairman
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